National Company Law Tribunal
Allahabad Bench
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Smt. Shruti Srivastava, PCS for the petitioner. Sh. Krishna Dev Vyas, CGSC

for the ROC, Kanpur.

A spare copy of the present petition to be provided to the L.d. CGSC. Further,
the registry has raised some objection with regard to some procedural formalities in

the present petition, such needs to be removed and formalities to be complied with.

The matter to be listed on 15™ February, 2018.
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